
1721. SimI CHIRANJI LAL SHAB-
MA: Will the Minister of RAILWAYS 
be pleased to state: 

" (a) Iwhether the standard tour and 
circ;J.ar tour tickets issued to the pas-
sengers have been cancelled; and. 

(b) if so, the reasons thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
'THE DEPARTMENT OF PARLIAMEN· 
'TARY AFFAIRS (SHRI MALLIKAB-
.JUN): (a) and (b). With effect from 
15.8.1981, these tickets have been re-
placed by Circular Journey ticketll, 
based on the recommendation ot the 
Rail Tartt[ Enquiry Conunittee. 

Chinese sapport to Nepal as a Zone 
of Peace 

1722. smt! R. L. BHATIA: Win 
the Minister of EXTERNAL AFFAIRS 
be pleased to state: 

(a) whether Chinese Prime Minister 
Mr. Zhao Ziang, during his visit to 
Nep::!l in .June last pleadged China's 
full support to the Kina ot Nepal for 
declarIng Nepal a Zone 01 peace; and 

(b) if so Government of India's re-
action thereof? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. N S ~ 

BAO): (a) During the visit of the Chi .. 
nese Prime Minister, Mr. Zhao Ziang 
to Nepal in June 1981, the Chinese 
Government's supgnrt....fer the proposal 
for declaring Nepal as a Zone of 
'Peace was reiterated. 

(b) The Government of India's dia-
(Olue with the Government of Nepal, 
in which fUrther elucidation of the pro--
pasal and certain clarifications have 
fbeen sought regarding the principles 
of the Nepalese Peace Zone proposal -
and its implications is contlmdllJ. 
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Ban on Recruitment of Class IV 
ttlo~ees 

1724. SHRI R. N. RAI';ESH: WlB 
the Minister of RAILWAYS be pleased 
to state: 

(a) whether it is a fact that Govern-
ment have banned the recruitment ill 
Class IV category in Railways; 

(b) if 50, the reasons thereof; and 

(C) what is the policy of Government 
to solve the problem of lack of e~ l -

ment in Railways. specially in au. 
IV cate'orY'? 

THE DEPUTY MINlSTER IN TRlI 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIAMBN. 
TARY AFFAIRS (SHRI MALLIKAB-
JON): (a)' No. 

(b) and (c). Do not arise. 




